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THE MINISTER OF STATE IN 
THE MINISTRY OF CHEMICALS 
·AND FERTILIZERS <.DR. CHINTA 
MOHAN): (a) Indian Drugs & Pha-
rmaceuticals Limited has three sub-
sidiary units set up in the joint sector 
in collaboration with the concern~d 
State Governments of Uttar Pradesh, 
Rajasthan and Orissa. 

(b) No, Sir. 

(c) and (d) Do not arise. 

[English] 

Taonery and Footwear Cortmration 
of India 

1989. SHRI V. SREENlV ASA 
PRASAD: Will the PRIME MINIS-
TER be pleased to state: 

(a) whether production of the Tan-
nery and Footwear Corporation of 
India Limited has been rising for the 
last 3-4 months; 

(b) whether some of the public 
sectors have been patronising pro-
ducts of the Tannery and Footwear 
Corporation of India Limited; 

(c) whether there is also ar1y propo-
sal for revival of this unit; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI P. K. THUNGON): (a) Al-
though there was no improvement in 
production of Tannery and Foot-
wear Corporation of India Ltd. in the 
1st quarter of 1991-92, a rising trend 
bas been noticed in the llionth of 
July, 1991 in all the items of its pro-
duction specially in the footwear, 
which is the main activity. 

(b) Yes, Sir. 
(c) and (d) Government had asked 

the Industrial Development Bank: of 
India to undertake a viability study 
of the Company based on a revival 
package prepared by the C.ompany. 
The viability study Report submitted 
by. the.ID~I in May. 1991 is under 
prooass. 

Simptification of procedure .lor SaJM:. 
tioo.ing Peosion to .Retirio& Emple)•ea 

1990. PROF. RAM KAPSE: WiU 
the PRIME MINISTER be pleased 
to state: 

(a) the steps taken by the govern-
ment to simplify the procedure for 
sanctioning pension to the retiring 
government employees; and 

(b) the approximate time by which 
the pension order papers are handed 
over to the pensioners from the date 
of retirement? 

THE MINISTER OF SfATE IN 
THE MINISTRY OF PERSONNEL. 
PUBLIC GRIEVANCES & PEN-
SIONS (SHRIMATI MARGARET 
ALVA): (a) The existing procedllre 
for a sanctioning pension to retiring 
Central Government employees is 
quite simple an<!.J!me tested. With a 
view to minimising delay in sanction 
of pensions, Instructions were issued 
in January, 1987 making Heads of 
Departments/Offices accountable for 
strict compliance of the Government 
Orders for ensuring authorisation of 
pension and gratuity-provisional or 
final-by the date of retirement on 
superannuation. 

(b) By and large Pension payment 
Orders are issued bv the date of re-
tirement. During the last four years 
from 1-4-87 to 31-3-91 the number of 
complaiHts relating to non-issue of 
Pension Payment Order by the date 
of retirement, in respect of those who 
retire on superannuation. centraJiy re-
c,eived in the Deptt. of Pension & 
P.W. was of the order of only 133. 

Issue of I..etters of intent for Madlaya 
Pradesh 

1991. SHRJ1 DJGVIJAYA S1NGH: 
Will the PRIME MINISTER be 
pleased to state: 

(a) the number of Letters of Intent 
to set up large and medium industries 
sanctioned in Madhya· Pradesh . bet-
ween January I. 1990 and April 1. 
1991; and 

(b) if so. the <le~ ~ propo;Jed 
locati<ms thereof? 
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THE MINISTER OF STATE IN 
fHE MINISTRY OF INDUSI'R Y 
(PROF. P. J. KURIEN): (a) and (b) 
b9 Letters of Intent were issued dur-
ing the period 1st January, 1990 to 
lst April, 1991, for setting up of in-
dustries in Madhya Pradesh. 

Details, such as name and address 
of the Undertaking, location, item(s) 
of manufacture and capacity in res-
pect of aH Letters of Intent are pub-
lished regularly by the Indian Invest-
ment Centre in their "Monthly News-
letter". Copies of this publication are 
being sent to the Parliament Library 
regularly. 

Beoefidaries of Food Distribution 

1992. SHRJ VJJAY NAVAL !'A-
TIL: Will the PRIME MINISTER 
be pleased to state: 

(a) whether the Government have 
plans to reduce the number of bene-
ficiaries of food distribution through 
the Public Distribution System; if so, 
·the details thereof; 

(b) the criteria fixed for providing 
benefits through Public Distribution 
System; and 

(c) whether the Govenm1ent pro-
pose to safeguard the interest of Gov-
ernment servants, middle and low in-
come groups due to re4uctio.n o! be?e· 
ficiaries in the Publtc DistnbutJon 
System; if so, the detaHs thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL SUP-
PLIES AND PUBLIC DISTRIBU-
TION (SHRI KAMALUDDIN AH-
MED): (a) No, Sir. 

(b) The Public Distribution System 
is universal in nature. Central Gov-
ernment makes allotments to State 
Govern"ments/UT Administrations, 

·keeping in view factors like availab1· 
lity ot stocks, demand of States/UTs 
market availability, inter-se require-
ments of States/UTs etc. 

(c) Does not arise. 

ConstrucdoD of Roads UDder JRY 
1993. SHRI RAMESH CHENNl· 

THALA: Will the PRIME MINIS· 
TER be pleased to state: 

(a) the total kilometers of roads 
constructed under Jawahar Rozgar 
Y ojana during the last year; 

(b) the total number of mandays 
. created; and 

(c) the total amount allotted and 
spent, State-wise? 

THE MINISTER OF STATE IN 
IHE MINISTRY OF RURAL DE-
VELOPMENT (SHRI G. VENKAT 
SWAMY): (a) On the basis of reports 
received from the States and Union 
Territories so far, about 92150 kilo-
meters of road were constructed under 
Jawahar Rozgar Yojana (JRY) dur-
ing the year 1990-91. 

(b) About 8750 lakh mand~ys were 
generated under JRY during 1990-91. 

(c) Financial allocation for the year 
1990-91, inclusive of matching share of 
States was Rs. 2627.80 crores. Reports 
furnished by the States and Union 
Territories indicate that the expendi-
ture during the year was Rs. 2571.76 
crores. State-wise details are given 
in the Statement. 

STATEMENT 
Coustruction of Roads onder JRY 

State-wise· allocation of resources and amount spent under JR Y during 
the ye~r 1990-91 

Sl. 
No. 

StotejU.T. 

1 2 
t. Andbra Pradesh • 
·~ .Arunachal Pradesh 
3. Assam 

(Rs. in /akhs) 

Amount 
allocated 

19166.20 
330.67 

5114.59 

Amount 
Spent 

4 
18032.89 
. 201.71 
5648.51 


